Annexure 8

Name of the corporate debtor:Reliance Tech Services Limited; Date of commencement of Liquidation:03rd March, 2023; List of Stakeholders as on date: 17th May, 2023;

List of operational creditors {Other than Workmen and Employees and Government Dues)

{Amount in Rs.}

Si. No. Name of creditor Identificat Details of claim received Details of claims admitted Amcunt | Amount | Amountof claim | Amount | Remarks,
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interest set off
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2 ited 21-03-2023} 31,73,01,098.00( 31,73,01,898.00 N.A. o] o] Yes 4,28 - - - -
2 ited 13-04-2023 4,59,26,173.00 4,58,26,173.00 N.A 0 6] Yes 0.52 - - - -
Amount
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by the CD
3 N.A. 0 ! No - - - i
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Led, C5-C4-2023: 23,80,45,027.67 1 23,60,85,027.67 3.18 18,50,00C.00
4 [ 06-04-2023 1,48,52,500.00 1,48,52,500.00 N.A. 4] o] No 0.20 - - - -
Amount
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N.A. 0 o] No - - - as per the
¥ ! ¥
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5 Private Limited 05-04-20230  1,52,58,433.00 73,86,750.00 0.10 78,71,683.00 T
5 & Asscciates 21-04-2023 4£4,368.00 4,368.00 NA o] o No .00 - - - -
| 63,14,28,599.67 | 62,16,06,916.67 | | | 98,21,683.00




